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Hon'ble Smtol-akshmi Sua'ninathan, nambar (3)
Hon'blB 5hri K.nuthukumar, nember ( a)

DA 1152/96

Shri Naresh -DaQlan, , ^ ,
son of Sh.nohinder Singh. 3aolan,
resident of 2569,U.E. (Urban estate,
3ind-12o102(Haryana),

(By Advocate Shri 3o'g Singh through proxy
counsel Shri D.^anerjee)

Vs.

1, Union of India,
through Secretary, .
nin.of Personnel & Public Grievances,
Deptt.of Personnel & Training,
North Block, Neu Delhi.

2, Union of India, through Chairman,
S.S.C, C.G.G. Complex,Lodi Road,
N eu D elhi,

3, The Commissioner of Police,
Police Head Quarters,
Delhi Police, Delhi.

(By AdvoCats Shri V.S.fi. Krishna )

OA 1153/96

Shri Nachhatar Pal Singh
s/'o Shri Kirpal Singh
R/o 11/23, G.d.Park Polytech.
Nau Campus, Okhla, Neu Delhi-2D

Date of decision 25-9-95

.. . Applic ant

,,. R espondent s

,,, Appiic ant
'  \

(By Advocate Shri Dog Singh through proxy
counsel Shri 3.Banerjee,counsel for the applicant;

Vs.

1, Union of India
through Secretary,'
nin.of Personnel & Public Grievance,
Deptt.of Personnel & Training, North Block,
Neu Delhi. ,



St^?? °'',^"dia_.through ChairmanV  Selection Commission,
,  CGO Complex, Lodhi -Road,
Neu Delhi. '

3. Commissioner of Police
Police Headquarters I'p Rl
Ney; Delhi. ' i.P.Bhauan,

(By Adv/ocate Shri U. S.fi. Kri
rishna )

Respondents

P -R D £ R (nR/^l I

(Hon'ble Smt.Lakshmi .Suaminathan, fvie^nber (3)
Heard both the counsel.

Admittedlv. -thpco f ^ n«Qiy, tnese two OAs are similar tn all
-sp=cts to th.t or 0, ,225/95. OA ,975/95 OA 1®Sfl/95
o ich ho.e ooeo dlsposod of by this Tribunal by daoision
dated 26.7o96(copy placed on record.)

Ue not© from the perus-l nf fhp
.  . application that

— ap p 1 i c an thashimsslfraii i-x-i n •
2226/95 and Qfl 1880/95

and that the issues in these ca^pin rnese.Cases are similar.

In the light of the above observations, ue
^po.e ot these OA ii52/95 and 1153/96 by a common

QCder Fnr fho
Masons givsn in 0 f\y77f\ /qk jH2Z2D/g5 and Connected■cases, these eppliostions are dismissed. No order as'to

posts.

(K, riuthukumar )
Member (a)

S'L.

(Srat.Lakshmi Suaminathl^J)
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